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(viil) DEMAND FOR BEITER MAIN-
TENANCE OF KANNAKI (MANGLA DEVI)
TEMPLE 1IN TamMmIL NADU

DR. A. KALANIDHI (Madras Cen-
tral): The Kannaki (Mangala Devi)
Temple is situated in Vannathiparai
Forest Range, Gudalur V.ilage in
Madurai District, Tamil Nadu. The
temple is 2000 years old,.ccnstructed
by King Cheran Sengutturan. Mangla
Devi ig the heroine of the famous Tamil
literature ‘Silappadi Haram’.

SRAVANA 7. 1904 (SAKA)

Rule 377 350

The stone for the statute was brought
in the ancient days from the Hima-
layas. Kannaki was the embodiment
of Chastity. The location ol the tem-
ple is above 5000 feet from Sea level
and it is in a lovely place between
Periyar Power House and  Suruliar
Hydro-electric Scheme, 7 Kms. from
Thekkadi, the game sanctuary of
National importance,

The Chief Epigraphist of Mysore
University has confirmed the cating of
this Temple in the Annual Report of
Indian Epigraphy for 1965-66. The
Renovation Committee formed in 195%,
has not made any finding which has
been confirmed by the surveys con-
ducted both by the Central snd State
Government. The Tamil Nadu authori-
ties could have allotted some mcney
for the renovation of this temple, when
it had spent crores of rupees ier other
purposes.

I request that this Temvle ve taken
over by the Central Archaelogical
Department for future meaintepance
without allowing this ancient heritage
of Tamil Nadu to decay. Even the
maintenance could be taken 1up under
the Western Ghat Development
Scheme. This place attracts devotees
and tourists but there is no communi-
cable road on any place for rest near
the temple.

My colleague, late Mr, Cumbum, N.
Natarajan, M.P., was fighting with the
authorities for the better maintenance
and access to this temple and he
underwent fast for the restoration of
the rights of the Tamils. This 1issue
is a dear one to him. Let the Central
Goverr:ment act immediately for the
better maintenance and upkeep of this
temple, let free access, withou! any
hinderance from any quarters be made
available to one and all, including the
Tamilians.

UNDERGROUND COKING GASS  PIPE-
LINEgs FOR TOWNS AROUND MATHURA
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(x) Indiscrimate cytting of trees in
Purnia, Bihar.
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15.05 hra.
SPECIAL COURTS (REPEAL) BILL

MR. CHAIRMAN: Now wec take up
Special Courts (Repeal) Bill. For this
Bill only 25 minutes are left as per
time allocatiol, made by the Business
Advisory Committee, Therefore, I want
that all those Members who are keen
to speak should be brief. Niany points
are being repeated. This wiil provide
an opportunity to other Members to
give their suggestions and views. Shri
Era Anbarasu.

SHRI ERA ANBARASU (Chengal-
pattu). I stand to support the repeal of
the Special Courts (Repeal) BilL
Many reasons for the repeal have al-
ready been given. The 2xperience in



